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The Lok Sabha met at Eleven of the 
Clock

[Mr. Speaker in the Chair.] 
Obituary Reference

MR. SPEAKER: I have to inform 
the House of the sad demise of Dr.
Jftiramdas Daulatram, who was a Mem­
ber of the Constituent Assembly from
1946 1t> 1950. Earlier, he had been a 
Member of the Bombay Legislative
Council from 1927 to 1929.

A veteran parliamentarian, Dr. Jai- 
ramdas Daulatram served as Minister 
of Food and Agriculture in the Gov­
ernment of India from 1948 to 1950. An 
able administrator, be held the high 
office of tbe Governor of Bibar from
1947 to 1948 and of Governor of Assam 
from 1950 to 1956.

He was a Member of Rajya Sabha 
from 1959 to 1976.

He joined the Home Rule movement
of 1915, non-cooperation movement of
1921, civil disobedience movement of
1930 to 1994, and the Quit India Move­
ment of 1942 and suffered imprison­
ment several times.

He was a dedicated Gandhian and 
:. participated activity in the social

Mtyice programmes organised by

Dr. Jairamdas Daulatram passed 
away at New Delhi on 28 February,
1979 at the age of 87.

We deeply mourn the loss of this 
friend and i am sure the House will
join me in conveying our condolences 
to the bereaved family.

The House may stand in silence for
a short while as a mark of respect to 
the departed soul.

The Members then stood in silence 
for a short while.

ORAL ANSWERS TO QUESTIONS

Loans to rural applicants by Nation­
alised Ban!'s in Maharashtra

*162. SHRI VIJAYKUMAR N. 
PATIL: Will the DEPUTY PRIME 
MINISTER AND MINISTER OF 
FINANCE be pleased to state:

(a) is it a fact that many of the
nationalised banks in Maharashtra do
not advance loans to the rural appli­
cants residing beyond 15 miles radius 
of their branch headquarters; and

(b) if so, how Government propose
to meet the credit requirements of
poor farmers and weaker sections sit­
uated in the interior parts, especially 
in a district like Dhule in Maharash­
tra with its headquarters about 75 to 
100 miles away from the poor Adivasis 
residing at the foot-hills of Satpuda?

THE MINISTER OF STATE JN 
THE MINISTRY OF FINANCE (SHRI
SATISH AGARWAL): fa) The Re­
serve Bank had issued guidelines to
commercial banks in 1970 indicating 
that each bank branch should broadly
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serve an area within a radius of 10 
miles, in order to ensure that it could 
process and supervise loans effectively. 
Hie Reserve Bank has made it clear 
that the limit of 10 miles was only 
indicative of the area which a typical 
branch with one Field Officer or Assis­
tant could serve. There had been no 
restriction on a branch extending loans 
beyond the radius of 10 miles if it 
was confident of being able to super­
vise the credit.

(b) In areas deficit in banking faci­
lities, such as Dhule District, additional 
bank branches are planned to be set 
up during the next three years to 
meet the credit requirements of the 
rural and semi-urban areas. In addi­
tion, the credit requirements of these 
areas are met through the agencies of 
the Primary Agricultural Credit So* 
eieties and1 large sized multipurpose 
societies established to cater to the 
needs of the tribal people.

SHRI VIJAYKUMAR N. PATIL: Is 
it a fact that branches of most of the 
nationalised banks are situated at 
taluks and if the radius of ten miles 
Is taken into consideration, only one- 
third of the villages are covered in that 
particular taluk. And most of the 
villages, that is about 2/ 3rds, are be­
yond the radius of 10 miles. So, in 
that case every branch cannot deal 
with the remaining 2/3rds of the 
villages and the farmers are residing 
in those villages. So, pending the open, 
ing of new branches, will the Govern­
ment of India ask through the Reserve 
Bank of India the nationalised banks to 
consider the proposals if they are for­
ward ed in clusters so that supervision 
also would be easy? And therefore, I 
would like to ask whether these pro­
posals witt be considered.

sum  SATISH AGARWAL: sir, as 
I hive already stated, it becomes a 
problem so far as the rural district is 
concerned and there is a requirement 
for extending the credit facilities in 
the rural and semi-urban areas and 
there is no restriction whatsoever with 
regard to the 10 miles radius formula,

but the Central Bank has been directed 
to do all that. That is the lead bank 
in that district and the State Govern­
ment has asked us to open 38 branches, 
in Dhule district, and I can assure the 
hon. Member that these branches will 
be open within the stipulated period of
3 years in Dhule district and that 
would cover the whole area and the 
problem will be solved.

SHRI VIJAYKUMAR N. PATIL: 
Mr. Speaker, sir* by the time of three 
years these branches will be opened 
and after that these branches will 
start functioning. In the meantime 
will the Government of India advise 
the nationalised banks through the 
Reserve Bank of India to consider 
some societies, that is, A class credit 
societies and the branches of Maha­
rashtra Land Development Bank 
which advance loans through these 
societies and branches of the banks?

SHRI SATISH AGARWAL: They
are already advancing loans and those 
Adivasi tribal areas cooperative so­
cieties are also advancing loans. I 
have got all those figures. But if there 
be any other problem with regard to 
meeting} the immediate requirements 
of that particular district, I am pre­
pared to discuss the matter with the 
hon. Member and see to it that the 
bank comes forward with regard to 
meeting the requirements of the 
particjolar district.

SHRI A. R. BADRINARAYAN; It 
is a matter for gratification that the 
hon. Finance Minister is very keen o» 
granting facilities to the rural areas. 
Now, Sir, it is stated that within 10 
miles radius credit to allowed to be 
given to the rural areas, but we find 
that the limitation is fixed that the 
banks should advance only to the 
limit of 10 per cent. Out of whatever 
they give by way osf loans wily 10 per 
cent is provided and a celling is fixed 
and the banks are not permitted to 
give loans beyond 10 per cent Is it 

true? If it is so, wM the Government 
be pleased to see that instruet&n* **» 
given to the banks in this matter?
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SHRI SATISH AGARWAL : I am not 
•war* of any such restrictions having 
been imposed by the Reserve Bank that 
only! 10 per cent advance should be 
given. The Government has issued 
directions and guidelines to all the 
bank branches that the deposit and 
credit ratio in the rural and semi-urban 
areas should also be increased and 
must be maintained at about 60:40.

SHRI A. R. BADR1NARAYAN: From 
my own experience I find. . .

(Interruptions)
SHRI SATISH AGARWAL: If you 

give norice, I will look into it

w w  wt w w  :
<PST fa  fT

It
star vnflir w v t  ^  f  ">ft vtt®t % ires T5 
sntf f  tfhcsnn: f?r vwfa

f t  ?it !T?[t *ft w  ^ftraT fT
«W35WT^TflW|l *T*HT ^JT f
ftr itfa-* Vt §7^ WT w  SHfTR ^RRT 
€TVR <t % ft WTTT5fr fy t  snf  st q?Bf 
Pt»*fTl«flcT f̂V r̂r qsn̂Nsr
t  «

*ft wftfj VWiei : 15 $ *[%x
*rr le fvsrWr ^ wr»ff w  smx

<n: f*rfavT ?rr 
I fa ipr vr fPfft f  ?ft
f a r  i *i5t̂  f o r t  f a  # srorf
| f t u o * r r  i s  f W r t e *  i

fftr srt #%w f  fa  ittx fa
xo, i s f t w W t e T $ * w i f t v s f ^ f  
% s10*h5 ^  ifrc qpprr
ftit v*inr $r i

SHRI RINCHING KHANDU 
KHIRME: The hon. Minister has said 
that the Reserve Bank has given a 
clear-cut instruction that the banks 
should finance the rural areas beyond 
10 or 15 kms. also. It is very easy to 
say that it should be dona Practically 
it is not happening. I come from a 
place where it is really difficult to find 
even a single village near the head­
quarters of the district. My question 
is, v&ether ^  such areas the Govern* 
an®! wiH ask the Reserve Bank to 
issue‘ s  to the nationalised
banks to cater to the needs of the

people in rural areas and whether the 
Government will ask the Reserve Bank 
to direct the nationalised banks to 
finance the rural areas beyond 15 kms. 
also.

SHRI SATISH AGARWAL: As X
have already stated, the instructions 
have already been issued that the 
banks should not be rigid about 10 or 
15 kms. area. If there are clusters of 
villages or groups of people who are 
available and who can supervised well, 
the banks can extend the credit faci­
lity and there is no restriction what­
soever and so far as the paucity of the 
credit facilities in the rural areas are 
concerned the Government is already 
undertaking that particular proposal 
and we are going to have nearly 4,500 
branches to cover the entire rural and 
semi-urban areas.

SHRI V. G. HANDE: In a meeting 
of the Regional Consultative Committee 
of the Western Region held in Pune on 
13th January 1979, it was recommended 
that within three years by which time 
the expansion programme would be 
over! meanwhile, it would be advisable 
to distribute all the villages in the 
districts among the existing branches 
of the nationalised banks. Will this 
recommendation be implemented and 
will the Government give directions 
accordingly?

SHRI SATISH AGARWAL: I will 
look into the recommendations of the 
Regional Consultative Committee and 
then see what can be done in this 
behalf.

Indianiaation of Pharmaceutical 
Companies

*163. SHRI SARAT KAR: Will this 
DEPUTY PRIME MINISTER AND 
MINISTER OF FINANCE be pleased 
to state:

(a) how many pharmaceutical com­
panies have Indianised since Foreign 
Exchange Regulation Act came into 
force; and




